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     Conversion of Airports into Inter, national 

Airports 

878. SHRI R. SAMBASIVA RAO: Will 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a) whether Government propose 
to convert to some of the airports in 

. the country into international      airports; and 

(b) if so. what are the details in 
this regard? 

 THE     MINISTER   OP   STATE OF 
THE MINISTRY OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): (a) and (b) No, 
Sir. There is no such proposal. 

Deepening of Paradip port 

879. SHRI RASUDEB MOHAP/r TRA: 
Will the Minister of TRANSPORT be 
pleased to state: 

(a) whether it is a fact that M/». 
Hyundai Corporation of South Korea 
have given proposal for deepining of 
Paradeep Port in order to receive iron 
ore carriers upto 2 lakh DWT; and 

(b) if so, what is Government'* 
reaction thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) In October 
1984, M/s. Hyundai Corporation of South 
Korea had made an offer to Minerals and 
Metali 
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Trading Corporation of India for deepening 
of Paradip Port to receive icon ore carriers 
upto 2 lakh DWT. However, after 
discussions, the proposal wawi revised in 
June, 1985 which envisages Port facilities for 
ore vessels of size upto 1, 70, 000 DWT. 

(b) A working group constituted by 
Government to examine various issues 
involved in the proposal has given itg report. 
Government has not yet taken a decision on 
the proposal. 

Commission to look Into police 
Atrocities on women 

880. SHRI MUKHTIAR SINGH MALIK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleated to state: 

(a) whether the General Session of the 
AIWC which met at Gwalior recently In 
connection with the Police atrocities 
committed on women bas demanded that the 
Central and State Government's to punish the 
guilty •nd to provide special compensation to 
the victims, and if so, what is the reaction of 
Government in regard thereto; 

(b) whether there is any proposal under 
Government's consideration to 
appoint/constitute a permanent Parliamentary 
Commission on women in the country; and 

(c) by when such a Commission is likely 
to be appointed? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
ASD SPORTS AND WO-MEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI-MATI MARGARET ALVA): (a) Yes, 
Sir. The Department of Women and Child 
Development is examining the resolutions. 

(b) No, Sir. 

(c) The question does not arise. 

 
STD  Facility  in  Thodupuizha 

882. SHRI V. GOPALSAMY-SHRI K. 
GOPALAN: 

Will the Minister of COMMUNICA 
TIONS be pleased to state:   

(a) whether any Member of Par. liament 
has written to him to provide public STD 
facility at Thodupuzha (Kerala); 


